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SHR~ SHASHI BHUSHAN:
about my question?

wn.:

APRIL 30, 1976 Oral Answers

MR. SPEAKER: It has been trans-
ferred to 12-5-1976. The hen. IVIem-
bel's, I think, are informed. Have you
not been informed? I think you have
1I0t looked into your papers.

SHRI M. C. DAGA: About 400 of
my questions have been rejected

MR. SPEAKER: The question is not
disallowed, it has been transferred to
12-5-1976 .... (Interruptions l. Order,
please. Let '.\1,. Raj(:e") Singh put h.s
question.

Coffee Export

*618. SHRI RAJDEO SI':ITGH: wn:
the Minister of CO:\Ii\IERCE be pleas.
eci to state:

(a) whether the value of coffee ex-
port during the last decade had regis-
tered an eight-fold increase from
Rs, 71.6 million in 1960-61 to
Rs, 585.3 million during 1974-75; and

(b) whether this increase in value
of coffee export during the last decade
and in the years following will be
proportionately maintained irrespec-
tive of the adverse medical opinion
recently expressed about the :il'inKi~lg
of coffee?

THE DEPUTY MINISTER IN THE
MINiSTRY OF COM;VIERCE (SHRI
VISHWANATH PRATAP SI':ITGH): (a)
Ye,:, Sir.

(!J) During the last few years, there
have been press reports of conflicting
medical opinion on the effect of coftee-
drinking on human health but these
may not have much impact on exports.

SHRI RAJDEO SINGH: Some medi-
cal opinion have reported about the
narmtul effects of coffee I want to
know the name of the country to
which those medicoes belong. r also
would like to know whether these

opinions have been inspired by some
agencies marketing other light bever- "r:__

!ages.

SHRI VISHWANATH PRATAP
SINGH: There were some press reports
in the Hindustan Times one Dr.
Walter Reed saying that coffee would
be harmful. But the re are also favour-
able reports·-one Dr. Charles Henne
kens saying that coffee has no such
harmful errect. I can assure the hon.
Mem bel' that we are interested in our
coffee exports and cofl'ee is such a
fascinating drink that people will sip
it in spite of the fear to their life
even if it be there, thoug':J it is not
correct.

MR. SPEAKER: The Question-Hour
is over now.

SHORT NOTICE QUESTION No. 3

Steps to check ,fire incidents in sub-
urban trains in Bombay Area

S.N.Q. 3. SHRI DHAMANKAR:
Will the Minister of RAIL WAYS be
pleased to state:

(a) whether the Ra'l\vay Adminis-
tration is taking drastic measures to
check frequent fire Incidents iri sub-
urban trains on both Central Railway
and Western Railway in Bombay area;
and

(b) if so. the measures being taken?

THE l\lI:\,ISTF.R OF
THE MINISTRY OF
(SHR'I MOHD. SHAFI
(a) A statement is laid
of the Sabha.

STA'i'E TN
RAILWAYS
QUHESHI):
on the table
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STATEMENT

In view of the recent fire accidents,
special immediate measures have been
adopted to prevent fire incidents find
to minimise the damage. Some of the
steps taken are as under:

(i) Strengthening the insulation
arrangements on the roof of
the motor coaches.

~,
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~ii) Replacing the inflammable ma-
terials wherever used inside
the coaches by non-inflamm.
able material to (he maximum
possible extent.

(iii) All the maintenance checks
have been intensified to ensure
no slip-up in checks in regard
to safety devics.r (vi) Providing additional steel bars
on the w-indows of motor coach
driving cabs to prevent un-
authorised entry into the motor
coach and consequent tam.
pering of the electrical equip-
ment by miscreants.

(v) Thermal sensing devices are be-
ing provided to prevent over-
heating' in resistance compart-
ments.

(vi) Checking material and luggage
carried IJY suburban passengers
with a view to preventing in-
flammable material being car-
ried by the passengers in local
[rains. In addition, publictty
is given through notices etc., at
bcoking windows, platforms
and through posters.

(v ii) Regular public annoll~1('ell'ents
are beir.g made in English.
Hindi and Regional languages
on platforms.

In addition. feasibility of automatic
fire exl ingu isher is being studied hy Re-
search Designs and Standards Ofnee

SHRI DHAMANKAR': I have gr.ne
through the statement. The steps pro.
posed by the Railways to meet these
Fire incidents may be adequate nor-
mally. Bu; it has been reported in
Bombay that these fires are caused
clue to s8bolage ancl in that context
I feel that these steps may 110: be
adequate. Last week I toured my Dis-
t r ir't of Thana. I was shocked to learn
at Palghar, Bassein. Thana Kalyan.
workers of sanf.!arsh samities had or-
gunised secret meetings and issued ins.
tr uction to take to sabotage and via-
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lence to paralyse and pressur ise the
Government. In that context I would
iike to know whether the Railway
Ministry in consultation with the Home
Ministry enquired 011 ;hese lines of
sabotage and took necessary s.eps to
curl) these recurring incidents of fire
in the suburban Trains of Bombay?

SHRI MOHD. S.-iAF I QURESHI:i
VvfiEnCV2C such incidents occur, tho
normal procedure to be followed is that
(he matter is referred to the Addi-
tional Commissioner, Railway Safety
who enquires into the whole matter.
The findings of the Cornmissionar
(Safety) are that these tires were due
to certain negligence on ~he part of
the passengers and not due to mecha-
nical defects. The hon mem ocr has
asked whether there is any suspicion
that these may be acts of sabotage be-
cause of which incidents of lires are
taking place. I may mention that al

such there is no such evidence, but it
cannot be ruled out completely, be.
cause the whole matter will have to
be looked into. Afler the unal findings
are given by the Commissioner of Ra:L
ways (Safety) if it is found that these
matters possibly are being cause.j by
certain extraneous forces, naturally,
further investigation in the matter will
take place.

SHR'I DHAMANKAR: After the
ghas.ly and disastrous :1re near
Matungn Stalion about 40 persons have
been kileed : Nearly every week there
is an incident. Even last week there
was an incident between Mahim and
:'.Iatunga stations (,i' (he Western Rail-
ways. The Railways have now taken
steps to make <1'1 announcement en
the Railway stati.. .s which wii! assure
the travelling pa scngers t ha ; then! is
no danger. B~,t now what has hap.
pened is that im.nediately On see ing
sparks from lhe pantograph or short
circuits. passengers get pan.cky arid
confused and :hey :ump out of the l'UI1-

ning trains and gel killed under runn-
ing train n..., lhe paral1f'; t racks. I
woul-t like to know whether the Rail-
WLl.V 'Nil! put up posters in all the corn;
partments wha; to do and what not



to do t?., ‘dos and donts’ m case ol 
lire m the trains.

SHRI MOHD. SHAFI QURESHI: 
Before coming to the Parliament, 1 was 
myself yesteiday in Bombay, 1 ins-
pected tbe burnt coaches and also de-
monstration of the pentograohs being 
lowered and being raised. It is found 
that because of electric equipment 
certain sparkb will lake place at cer-
tain places. But that is not going to 
cause any danger. A regular campaign 
was started telling the passengers not 
to get panicky. It is true that because 
of the spate of incidents one after (he 
•tker the confidence of the commuters 
has been shaken. Deaths h<*ve taken 
place because the passengers jumped 
out of the running trains. A regular 
campaign has been started through the 
radio, press, posters and public an-
nouncement at the Railway Stations to 
inform the public that they should not 
get scared and should not jump out be-
cause U is going to harm ihem rnd 
other persons Besides this there is a 
long term programme of providing 
longer insulated roof of fibre glass I*1- 
low the pentograph and also to provide 
similar mrtcrial in the ceiling Hund-
red per cent thorough check is being 
earned out on the working system nf 
EMU coaches I am sure, with these  
short and long term measures, the4* *n- 
cidents of fire will now decrease

SHRI VASANT SATHE The most 
important th.ng ts to restore the conH 
tfenu* of the commuters There are 
certain leaders we know of the e ’ S>- 
whtle federation who behoved in >abo- 
ta#e They were c mnected vuth what 
happened tn Samnstipur. They were 
connected recently with what happen-
ed :egarling dynam.te case in Baroda 
Putting two and two together, we can 
come to our own conclusion. Some of 
these are still underground. I do not 
know why the Home Ministry not 
able to apprehend these persons. They 
are beh nd the whole campaign, not 
only creating sabotage but creating 
panic. Thereby thev defeat the mea-
sures you are taking. How are you 
going to comhat that, by creating con 
fidence among the people. As we all
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know, there is great rush in these 
local trains. What are the methods of 
checJt you have to gee that no infla-
mmable material is carried? Aie you 
going to have any concrete check im-
mediately on a big scale to be taken 
so that the confidence of the travelling 
public would be restored? Are such 
steps being taken along with the help 
by the police, 1 want to know.

SHRI MOHD. SHAFI QURESHI. He 
is quite right tn saying that the confl- 
dence has to be restored in the com. 
muters. That is what is being done 
today. We know that there are cer-
tain people who d slocate the whole 
system We are \ery vigilant. I can 
assure the Ho u m* that even people m 
comp.i'tments are now cooperating 
with the Admimstrat on Of course, 
as you will admit, it is not possible to 
have 100 per cent check. With this 
cooperation of the passengers we were 
able to locate many ease** and infl.im- 
mal le materials were detected and 
taken out of the trams. Therefore 
we are ver> strict in these matters 
So, we are takin; care of this aspect 
of creditjnw; confident e sn the m’nds of 
the people
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According to the provisional findings 
the Are was due to  tbe ignition ol in-
flammable material which was being 
-Carried below tbe seat level In tbe 
rigbt4tfind aide rear and comer ol tbe 
«ompatftaoent He has attributed this 
accident, to negligence of persona otber 
Ilian ri ilway staff.
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SHRI ANNASAHEB GOTKHINDE: 
Sir, lhe statement reters to a fact that 
.ill the maintenance checks hove been 
intensifi«*d to ensure no ‘-lip-up in 
(.hick* m regard to safety uevices The 
Minister also leftrred tu the mspecticm 
of the coaches*

1 want to know from the Minister 
uhat it the frequency of the inspection 
of coaches

SHRI MOHD SHAH QURESHI: 
The coach goes ever} four da>s to tbe 
workshop lor a normal the k-up There 
is also a regular checkup of brakes and 
other things after ilfteen days the pe-
riodic overhaul takes about e ghteen 
months So normally alter every four 
days the whole coach k  e\afmned in 
the workshop

SHRI B V NAIK Sir, may I know 
from the hon Minister why this baa 
been localised m lespect of Bombay, 
particularly, in the constituency of my 
friend Shri Dhamankar and why in the 
rest of the suburban electnc tram sys-
tem—whether m Calcutta or other pia. 
ces—such accidents are not occurring. 
Does it lead credence: to the theory pat 
fourth by the hon Members. Shxi 
$aibt and Shri Shashi Bhushan thai
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these stbotage* are localised under the 
inspira'tf on of and guidance from these 
areas?

SHRI MOHD. SHAFI QURESHI:
I have already stated that the sabotage 
cannot be ruled out because, some, 
times, «>» find that it can be confirmed 
only after a thorough enquiry into the 
accident

As I have already stated, a prelimi-
nary enquiry has been made by the Ad-
ditional Commissioner for Railway 
Safety and his findings have come. I 
have already stated what the findings 
are. It is only after the final report 
is given by the Additional Commission-
er for Railway Safety that this aspect 
will be looked into. We are aware o! 
these things.

WRITTEN ANSWERS TO QUES-
TIONS

Non-Plan Expenditure of Central 
Government

#607. SHRI SHANKERRAO SA-
VANT : Will the Minister of FINANCE 
be pleased to state:

(a) which expenditure comes under 
the category of ‘non-plan’ expendi-
ture;

(b> what was the ‘non-plan’ expen-
diture of the Central Government dur-
ing tile last three years; and

(c) the ratio of such expenditure to 
plan expenditure?

THE DEPUTY MINISTER IN THE 
MINISTRY OF FINANCE SHRIMATl 
SUSHILA ROHTAGI): (a) A state-
ment is laid On the Table of tho House,

(b) The non-Plan expenditure of the 
Central Government during the last 
three years wag as follows:

(Rs. Crows)

1973-74 59*7*
1974-75 (RB) . 6964
*975-76 (RE) . 856*

(c) The ratio of Plan expenditure to*
the non-Plan expenditure is as follows:

Plar No''-Plan
Eseperdi- expcrdi-

ture rure

1973-74 29 71

1974*75 31 69

1975*76 32 68

St a t e me n t

Expenditure not covered by the fol-
lowing four categories of development 
schemes would be considered as non- 
P!am expenditure during the Fifth Plan 
in accordance with guidelines given ky 
the Planning Commission.

(a) New Development Schemes oa 
capital account;

(b) New Development schemes or* 
revenue account (some of the3e may in 
fact be of a capital nature).

(c) Development schemes which are 
part of the Fourth Plan but, not being 
complsted by 1973-74, a portion of the 
expenditure will be carried mto the 
Fifth Plan, that is, only that portion of 
the expenditure which ia expected to bo- 
incurred from 1974-75 is counted tor 
the Fifth Plan;

(d) Development schemes which re* 
present addition* to or extensions of 
development institutions or establish-
ments wfaich already exist and are part 
of the normal maintenance responsibi-
lities of the Government or which be-
ing completed during the period of the 
Fourth Plan, should be deemed to be-




